HIGH COURT OF UTTARAKHAND
NAINITAL

NOTIFICATION

No. 22 /UHC/Admin.A/2011 ‘ Dated: March 10, 2011

S+t Ambika Pant, Judicial Magistrate, Hardwar is transferred & posted as
Asstt. Director, Uttarakhand Judicial & Legal Academy, Bhowali, Nainital vice
Sri Shiva Kant Dwivedi.

No. 29 /UHC/Admin.A/2011 Dated: March 10, 2011

Sri Pradeep Kumar Mani, Addl. Civil Judge (J.D.), Khatima, Distt. Udham
Singh Nagar is transferred & posted as Civil Judge (J.D.), Vikasnagar, Distt.
Dehradun vice Sri Sudhir Kumar Singh.

No. Yo /UHC/Admin.A/2011 Dated: March 10, 2011

Sri Arvind Nath Tripathi, Judicial Magistrate-I; Dehradun is transferred &
posted as Judicial Magistrate, Roorkee, Distt. Hardwar vice Sri Mukesh Chandra
Arya. He is appointed in the said Court u/s 11(2) of the Code of Criminal
Procedure, 1973.

No. 1| /UHC/Admin.A/2011 Dated: March 10, 2011
Ms. Pratibha Tiwari, Judicial Magistrate, Udham Singh Nagar is
transferred & posted as Judicial Magistrate, Hardwar vice Sri Ambika Pant.

She is appointed in the said Court u/s 11(2) of the Code of Criminal Procedure,
1973.

No. 12 JUHC/Admin.A/2011 Dated: March 10, 2011
Sri Rajoo Kumar Srivastava, Civil Judge (J.D.), Ramnagar, Distt. Nainital is
transferred & posted as Civil Judge (J.D.), Hardwar vice Ms. Reena Negi.
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No. Y% /UHC/Admin.A/2011 Dated: March 10, 2011
S Kuldeep Sharma, Civil Judge (J.D.), Khatima, Udham Singh Nagar is

transferred & posted as Civil Judge (J.D.), Ramnagar, Distt. Nainital vice

Sri Rajoo Kumar Srivastava.

No. WY /JUHC/Admin.A/2011 Dated: March 10, 2011
Ms. Reena Negi, Civil Judge (J.D.), Hardwar is transferred & posted as

Judicial Magistrate, Udham Singh Nagar vice Ms. Pratibha Tiwari. She is

appointcd in the said Court u/s 11(2) of the Code of Criminal Procedure, 1973.

No. Y57 /UHC/Admin.A2011 Dated: March 10, 2011

Sri Chandramani Rai, Civil Judge (J.D.), Kashipur, Udham Singh Nagar is
transferred & posted as 1" Addl. Civil Judge (J.D.), Hardwar vice Ms. Rajni
Shukla.

No. YA JUHC/Admin.A/2011 Dated: March 10, 201 |
St Ritesh Kumar Srivastava, Civil Judge (J.D.), Almora is transferred &

posted as Judicial Magistrate-1, Dehradun vice Sri Arvind Nath Tripathi. He is

appointed in the said Court u/s 11(2) of the Code of Criminal Procedure, 1973.

No. U7 /UHC/Admin.A/2011 Dated: March 10, 2011
Sti Ashutosh Kumar Mishra, Civil Judge (J.D.), Tehri Garhwal is

transferred & posted as Civil Judge (J.D.), Khatima, Distt. Udham Singh Nagar

vice &1t itldeep Sharma.

No. U% /UHC/Admin.A/2011 Dated: March 10, 2011

Sri Shiva Kant Dwivedi, Asstt. Director, Uttarakhand Judicial & Legal
Academy, Bhowali, Nainital is repatriated & posted as Civil Judge (1.D.),
Dehradun vice Smt. Geeta Chauhan.

No. “19 JUHC/Admin.A/2011 Dated: March 10, 2011
St Geeta Chauhan, Civil Judge (J.D.), Dehradun is transferred & posted as
Civil Judge (J.D.), Tanakpur, Distt. Champawat vice Ms. Meena Deopa.
(contd.....)
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No. SO JUHC/Admin.A/2011 Dated: March 10, 2011

Ms. Meena Deopa, Civil Judge (J.D.), Tanakpur, Distt. Champawat is
transfer> & posted as 1" Addl. Civil Judge (J.D.), Roorkee, Distt. Hardwar
vice Sri Dharmendra Kumar Singh.

No. &) /UHC/Admin.A/2011 Dated: March 10, 2011
Ms. Rajni Shukla, 1™ Addl. Civil Judge (J.D.), Hardwar is transferred &
posted as Civil Judge (J.D.), Nainital vice Sri Vivek Srivastava.

No. & - /UHC/Admin.A/2011 Dated: March 10, 2011
Sri Vivek Srivastava, Civil Judge (J.D.), Nainital is transferred & posted as
Civil Judge (J.D.), Narendra Nagar, Distt. Tehri Garhwal vice Smt. Manju  Singh.

No. S7% /UHC/Admin.A/2011 Dated: March 10, 2011

Sri Sudhir Kumar Singh, Civil Judge (J.D.), Vikasnagar, Distt. Dehradun is
transferrecd & posted as Civil Judge (J.D.), Almora vice Sri Ritesh Kumar
Srivastava.

No. Y% JUHC/Admin.A/2011 Dated: March 10, 2011
Sri Udai Pratap Singh, Judicial Magistrate, Kashipur, Distt. Udham Singh

Nagar is transferred & posted as Civil Judge (J.D.), Tehri Garhwal vice

Sri Ashutosh Kumar Mishra.

No. ~ ' /UHC/Admin.A/2011 Dated: March 10, 2011

Sii Dharmendra Kumar Singh, 1™ Addl. Civil Judge (J.D.), Roorkee, Distt.
Hardwar is transferred & posted as Civil Judge (J.D.), Uttarkashi vice Sri Man
Mohan Singh.

No. Sé JUHC/Admin.A/2011 Dated: March 10, 2011
Sri Sudhir Tomar, 1" Addl. Civil Judge (J.D.), Udham Singh Nagar is
transfo o+t & posted as Civil Judge (J.D.), Pauri Garhwal vice Sri Arun Vohra.
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No. %% JUHC/Admin.A/2011 Dated: March 10, 2011
Sri Man Mohan Singh, Civil Judge (J.D.), Uttarkashi is transferred &
posted as 1" Addl. Civil Judge (J.D.), Udham Singh Nagar vice Sri Sudhir Tomar.

No. %% /UHC/Admin.A/2011 Dated: March 10, 2011

Srt Mukesh Chandra Arya, Judicial Magistrate, Roorkee, Distt. Hardwar
shall be the 2™ Addl. Civil Judge (J.D.), Roorkee, Distt. Hardwar vice Smt.
Sangeeta Rani.

No. gﬁcf JUHC/Admin.A/2011 Dated: March 10, 2011

Smt. Manju Singh, Civil Judge (J.D.), Narendra Nagar, Distt. Tehri
Garhwal is transferred & posted as Civil Judge (J.D.), Gangolihat, Distt
Pithoragarh in the vacant Court.

No. CO JUHC/Admin. A/201 | Dated: March 10, 2011

5t Ramesh  Singh, Civil Judge (J.D.), Haldwani, Distt. Nainital is
transferred & posted as Civil Judge (J.D.), Gopeshwar, Distt. Chamoli vice
Sri Jayendra Singh.

No. €/ JUHC/Admin.A/2011 Dated: March 10, 2011

Smt. Sangeeta Rani, 2™ Addl. Civil Judge (J.D.), Roorkee,Distt. Hardwar is
transferred & posted as Civil Judge (1.D.), Kashipur, Distt. Udham Singh Nagar
vice Sri Chandramani Rai.

No. &2 JUHC/Admin.A/2011 Dated: March 10, 2011

Sri Arun Vohra, Civil Judge (J.D.), Pauri Garhwal is transferred & posted as
Addl. Civil Judge (J.D.), Khatima, Distt. Udham Singh Nagar vice Sri Pradeep
Kumar Mani.

No. ~ ?/UHC/Admin.ABOI 1 Dated: March 10, 2011

Mrs. Gajan Devi, 1" Addi. Civil Judge (J.D.), Haldwani, Distt. Nainital
shall be the Civil Judge (J.D.), Haldwani, Distt. Nainital vice Sri Ramesh Singh.
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No. 6(/ /UHC/Admin.A/2011 Dated: March 10, 2011
Sri Jayendra Singh, Civil Judge (J.D.), Gopeshwar, Distt. Chamoli is
transferred & posted as 1™ Addl. Civil Judge (J.D.), Haldwani vice Mrs. Gajan

Devi.

By Order of the Court
Sd/-
(U.C.Dhyani)
Registrar General



